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The Principal District Sessions Jude,
South-Wes\ District, Dwarka Courts Complex,
N,,w Dt•lhi,

1 The Principal District & Sessions Judge,
Shahdara District. Karkardooma Courts Complex,
Delhi

5, 1 he Principal District & Sessions Judge,
South East District, Saket Courts Complex,
New Delhi.
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The Principal District & Sessions Judge,
West District, Tis Hazari Courts,
Delhi.

The Principal District & Sessions Judge,
New Delhi District, Patiala House Courts,
New Delhi.

The Principal District & Sessions Judge,
North-West District, Rohini Courts Complex,
Delhi

The Principal District & Sessions Judge,
North District. Rohini Courts.
Delhi.

The Principal District & Sessions Judge,
North-East District, Karkardooma Courts Complex,
Delhi.

The Principal District & Sessions Judge cum Special Judge (PC Act) CBI,
Rouse Avenue Court Complex,
New Delhi.

12. The Principal District & Sessions Judge(Offlclating),
South District, Sake\ Courts Complex,
New Deihl.
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Direct recruitment in Gfade-111 of Tripura Judicial Service.Sub:

'w/Madam, ... . t • I d lrnm the High Court of
I am dlrec\cd to forward herewith a copv of adve, tlsemen rece ve . , , . cf '

- - I vacancies In Grade-Ill of Tripur~ Juchci~I 5eiv,c,, by '" C(
Tripura, Ar,artala for fillmn up o " d t soml! conspicuom place in \ht> cour\ µ1e1111s.,s
recruitment and to request that it may be o aY° ,' {the coy ol the said advertisement may

f fl ·e ned It 1 further reques e a
for ,nformat,011 o a cone r · · . A ' tlon of your court fo1 giving 11 wide] S ar f the respective Bar ssocia
also bl' lorwnrded to I ,e ecre ' Y d 1 1 ti • hal dale of submission ot onlune application 1$
publicity/circulation. It may please be note Ia «s •
16.08.2022 lill 4:00 P.M

Yours faithfully.
--, ..,h'

l \.·1"!-­eye
Deputy Regi;[rM (Exams.-DHJS & DJS)

for Registrar Gent/rill

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE(H.Q.): DELHI
S53{ -36s. .,
No Adv,/Gaz ../2022 Dated, Delhi the 2 3 JUL 20'/1

Copy forwarded along with its enclosure for information and necessary action to:-

.1-The Officer In-charge, Website Committee, English/Hindi, Tis Hazari Court, Delhi with the request to upload the
same on the website.

2. The Administrative Officer, R&I Branch, Central District, Tis Hazari Courts, Delhi with the request to display the
same on the Notice Board and conspicuous part of the court complex.

3. The Hony. Secretary, Delhi Bar Association, Tis Hazari Court, Delhi for wide publicity /circulation..
4. LAYERS Section, for uploading nn LAYERS. ~'l.,-,_.,

(Dccpak Dabas)
Link Officer-In-Charge (Judicial Branch, HQs)

For Principal District & Sessions Judge (HQs): Delhi
·(v--"



HIGH COURT OF TRI PURA
AGARTALA

No.F.I1(14)-1IC/2021-22/ ] o
0o» Dated, Agartala, the 13" July, 2022

Advertisement No.01/2022
(For recruitment in Grade-III of Tripura Judicial Service)

Online applications arc invited from the eligible candidates who have not
completed 35 years of' age (in case of General candidates) and 38 years of age tin case of
Scheduled I rbes and Scheduled Castes candidates) as on the last date fixed for the
receipt of online applications for filling up of ll(eleven) vacancies in Grade-II of
I rpura Judicial Service in accordance with the provisions or the lripuru Judicial
Serice Rules. 2003 (as amended from time to time) in the scale of pay or27700-770­
33090-920-40450-l080-44770:- ( Unrc,·iscd) per month plus other allowances as
admissible under the Rules in force.

Uut or 11 (eleven) posts. 06 posts arc reserved for Scheduled Tribes catcoorv. 04
posts ure reserved for Scheduled Castes and O l post is reserved for UR Category.

There shall be l(one) post reserved for the PWD (locomotor) horizontally,
having prescribed percentage of' such disability as defined in Section 2(r) of the
Rights or Persons with Disabilities Act, 2016.

Number ol' posts advertised is likely to bl! increased.

If' no suitable candidate is found from the reserved categories as aforesaid,
the posts will be filled up by the candidates other than those of the Scheduled Tribes
and Scheduled Castes as per Rules.

If candidate against the vacancy reserved for persons with locomotor
disability is not available, the same would be filled up by a candidate not suffering
from such disability and belonging to the category for which such post is available.

ST/SC candidates of other States should apply as general candidate along
with application fees prescribed for general candidate.

!'he application Ice for UR category applicant is ~500/-(R.upecs live htindrcd
only) and that or reserved category (ST/SC/PWD) applicant is 'h50/- (Rupees t(vo
hundred Ii liy only). Fees once deposited will not be refunded or adjusted for any other
l'L'Cruitrncn\ in l'uture. Candidates arc to deposit fees hy using Credit Card
(VisavMaster'Rupay). Net Banking. Debit Card(Visa/Master/Rupay). Wallets & Cash
Cards & PI only. No other mode of' payment will be accepted. Bank charge may apply.

A candidate must be a citizen of India as defined in Articles 5 & 6 of' the
Constitution of India and must be a holder of Degree in Law from a recognized
University established by Law in lnclia.

I he candidates shall have to appear in a Preliminary Wrillt:n Examination
Screening test) of' objective questions of I 00 marks which will cover General
Knowledge. Aptitude, English. Constitution of India, Code of Civil Procedure. Code of
Criminal Procedure. Translcr or Property Act, Indian Contract Act Indian Penal Code.
'Indian l·videncc /\ct. Law or Torts & local laws or Tripura and General category
candidates w ho obtain 60% or more marks and the candidates or reserved categories who
obtain 50% or more marks in the Preliminary Examination shall be eligible for appearing
in the Final Written lamination
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Successful candidates in the I inal Written 1-.xaminatinn shall he called for
Interview+Via Voce. General category candidates who obtain 60% or more marks and
candidates of reserved categories who obtain 50% or more marks in the Final Written
Ixamination shall be eligible for Viva vocc.

l 'andidatcs shall have to appear in the Preliminary Written Examination. hnal
Wr;tll'll l·.\i.lll1i11atiu11 and Vi, a Voce at their own expenses as and when called for. Mere
scl~ction would not per se entitle a candidate to claim appointment.

IMPORTANT NOTES
i) Online Application:

a)

b)

Candidates have to submit application through Online Application Portal only.
I he l ligh Cuurt will not L'lltcrtain any hard copy application. Before submission
of online application. the candidates are to read the instructions carefully in the
Ho to Apply' segment of'the Online Appli<.:ation Portal.

Online Application Portal will be available on the f ligh Court website
(https://thc.nic.in) li·om 21.07.2022 to 16.08.2022. To apply the candidates
ha\L· to click on the 'Recruitment !Online Application]' tab in the llome page
of the High Court's website.

( ·a11did,11cs shnuld m oid -;uhmitting multiple applicalions. However. due to any
unavoidable circumstances. i r any candidate submits multiple applications then
he'she must cnsmc that the application vvith latest Registration Number is
complete in all respect.

In case of' multiple applications, the application with the latest Registration
NumhL·r shall only he en!L'rtained by !he High Court and fee paid against one
Rcµ.istr,llion Number shall not be ud_justed against any other Registration
Numhcr.

ii) Candidates who score pass marks or more in Lhc Preliminarv Written
lxamination will he asked for scrutiny of original marks-sheets/
certi licaks/dncuments. Ir the candidate f'ulfils the criteria of his/her candidature
then he-she eligible for Final Written hrnmination.

iii) l he candidates already in Government Services shall apply either through proper
channcl or attach 'No-Objection Certificate' from his/her employer.

I

of Admit; \Viii be notified later on.
I

Test Centre, time and duration }wiii be mentioned in the Knitcra.
!

, Submission ofonline pp!ietion j From 21.07.2022i 16.08.2022(4.00 P.M.)
Last date of hnalisat10n of onhnc ! 16.08.2022 (4.00 P.M.)

. application
Date of Preliminary Written i Will be notified hater on.
l-:.\amination
Date of downloading
Card

{9/2
(D.M.•Jamatia)

Registrar General



HIGH COURT OF TRI PURA
AGARTALA

SYLLABUS OF THE FINAL WRITTEN EXAMINATION FOR THE POSTS- IN

GRADE-Ill OF TRIPURA JUDICIAL SERVICE.

SYLLABUS

WRITTEN EXAMINATION

)

i)

ii)

iii)

ENGLISH -100 marks

(a) Essay Writing
(b) Precise Writing
(c) Grammar etc

BENGALI -100 marks

(a) Translation of an English Passage into Bengali- 25 marks
(b) Translation of a Bengali Passage into English- 25 marks
(c) Essay writing- 30 marks
(d) Report writing to newspaper on social/specific problem to publish it to

draw the attention of the authority- 20 marks.

GENERAL KNOWLEDGE-100 marks:

(a) Objective Type
(b) Aptitude Test

iv) LAW PAPER-I -100 marks:

(a) Constitution of Indra
(b) Code of Civil Procedure
(c) Transfer of Property Act
(d) Indian Contract Act

v) LAW PAPER-II -100 marks:

(a) Indian Penal Code
(b) Criminal Procedure Code
(c) Indian Evidence Act
(d) Law of Torts

INTERVIEW

Interview, Viva-voce - 100 marks.

Minimum qualifying marks in Viva voce: As per Tripura Judicial Service
Rules. 2003 (as amended upto date).

»= 12\9}2
(D.M.Jamatia)

Registrar General


